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3. On 4.2.198S. some .ubscrjbet$, 
can~e to tho H'auz ,Khas Exchange for 
replacement of the.ir old telephone directo~ 
tie$., They were politely told ,hat they 

, may' get their· copies replaced from, the 
Office of the Directory Officer at Eastern 
Court, New Delhi. But on thdr insis-

." tonce, 174 copies were distribUted to 'he 
, .ub~ribet~s on that day also~ , 

4. 4,.50,.000 c<,pi.:s bad been ordered 
for printing and lh~, printer has supplied 
'so far 2,45,000 copies only wbich are 
being distribl:lted progres.sively. A copy 
of the new OircClVry is givt:n free- of 
charge in repfacemrnt of the oJd copy OIl' 
production of the rene\\ a1 coupon from 

'fhe old ,copy. The 'Directory is a Iso avail-
able on s~de for Rs. 20/- ~r copy. 

'I); 

" S9 A supplement to Delhi Te'lephonc 
Directory, J 984' cO!lta i ning tete'phone 
numbers of Minhters, Members of ParJ1a-
ment ctc. corrected upto 30th, March, 1985 
is expected 10 the made available by .tune, 
J985. . . 

Proposal fo Nationalise Mrs, India 
~nehinery Company Limitt'd by 

West Bengal GO'\'enllu.ent 

459 .. SHRI' ANAND PATHAK: Will 
the Minister of INDUSTRY AND COM-
PANY AFFA IRS be pleased to state: 

(a) whetber Oovernment have' receiv-
ed the proposal of Government' of West 
Bengal to nationaHse "'l/s. India Machi-
nery Company Limited at Howl'ah in West 
Bens¥) ; and 

(b) jf so, the reflotlon of Govcrnmen't 
and wnen the proposall would be taken into 
consideration- ? 

THE MINISTER OF STATE IN THE 
MINISrRY OF iNDUSTRY AND COM .. 
PANY AFFAIRS (SHill ARIF MOHAM. 
MAD KHAN) : (a) a'nd (b): No specific 
proposal has been received from the 
Government of West Benga 1 (or nationali-
~aUon or Mis. India M~cblnery Company 
.Li01;led at .JIowr~h. 

"on Esp loration aad Drilling ""orks 
to tile Oa Shore Areas la OrISsa 

460. SHRIMATI JAYA~TI PAT-
NAJ.K; Will the Minister of PETROLEUM 
be pleased to state: 

(a) . w.hether Oil India Umited has 
Uj)dertaken OJ) txploration and drilling 
work's in ahe on .. shore are~s in Orissa ; 

(b)' if so, since when ~nd ,the detaiLs 
of the works undertaken on shore so far ; 

(l~) whether $ddi.ional on .. shore a.reas 
in that State are propOsed to be explored ; 
&nd 

fd) if· so, th" likely time by which 
th\! addhional work will be under-taken '! 

THE MINISTE~ OF STATE OF THE 
MINISTRY· OF PETROLEUM (SHRI 
NAWAL KlSHORE. SHARMA): (a) 
E~ploratioll work has comfQenced in ou-

. sho.re . area of Otis"a. 1-1 he' exploratory 
drilling is yet \0 COlluncncc. 

(b) Details of the works undeltakcn 
are us follows : ' 

{i} Aeromagnetic surve)s c:anied out 
~n March/~prjJ ... 78 ; 

(ii) Geologi~) Seismic Survey cover-
ing 3114 line kilometres was 
completed by Sepfember,. S 3 ; 

·'(iii) The Seismic Survey data .have 
been processed and interpreted; 

(iv) Fopr drilling locations have been 
identified and a(;tion bas been 
initiated ,to IIcquife land for the 
·sites. 

(c) and (d): Further explcwation pro-
gramme will depend on the resu)ts of the. 
explOf.atory drH)ing. 

,. . 
, . 

Increase in ~rice8 of Family Prodae •• 
. . of MIs. Glaso LaboratorJ~. 

462. SHRI ZULF,QUAR ALI KHAN: 
Will the Mini,st~r' of INDUSTRY AND 
COMPANY AFFAIRS be' pleased to 
state : 

(1~) the percentage increase in the 
prices of f.amily pr~~c\s manufactured 
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by MIs. Olaxo Laboratories Delhi!, dur~'Og, 
the last three years ; 

(b) if so, the details thereof and the 
d'ecision taken thereon? 

(b) the quality:Control exercised by THE MINlSTER OF STATE IN THE 
Government over the family products ~ MINISTRY: OF INDUSTRY AND COM. 
manufac.tured by MIs. Glaxo and over it~ PANY AFFAIRS (SHRI ARIF MOHAM. 
distrib.utioll in Delhi market; and ,MAD KHAN) :: (a) No, Sir. 

• (c) the steps' Government have 'taken 
to break th.:: monophly of MIs. Gla"o in 
the manufacture of Baby Food and other 
products manufactured by' t)1eir' Family 
Products Division l' 

THE MINISTER OF, STArE IN THE-
MINISTRY OF INDUSTRY AND COM'-
PANY AFFAIRS (SHRI ARIF MOHAM-
MAD KH'AN): (a) There is no $pecific 
classification as family products:. However, 
Baby Food, High Protein Food an~ 
Weaning and Cereal Food, produce~ by 

. Mis. Gla~o Laboraties may come under the 
term fam:ly products. :Th.!re is neither 
any control nor any, monitoring of the 
prices of th !se products. Hence no specific 
i nfol'rnation oVl.!r the variation ill prices of 
these products is availabh ... 

(b) This Ministry is not exercising 
uny control on quality or distribution of 
these fami.ly products. These have how-
ever conform ,to th~ standards· nnd speci-
fica tions under the Prevention of Food 
Adulteration Act or LS.I. which arc admi .. 
nistered by the State Gover.nments, 

. (c) Government ,have lice rlSed several 
units for these items and Mis. Glaxo Labo· 
ratories 'do not hold ll1onop~ly for these 

, . ' 

items. 

Setting up of In,d,ustrleS" in Kerala with_ the 
help of Non.:Resi'dent radians 

,463. SHRI V.S~ 'VIJA Y ARAGHA .... 
. VAN: Will the Minister of INDUSTRY 
AND 'COMPANY AFFAIRS b~ pleased to 
st,ate :' 

(a) whether Kerala Government have 

(b) Does not arise. 

l~u8trlaUzation of Backward Area. 

464. SHRI K. KUNJAMBU: Will 
the Minister of INDUSTRY AND COM .. 
PANY AFFAIRS be pleased to state: 

(a) 'whether any new scheme has been 
form,ulated for the speedy industrialization 
of backward areas in the country; and 

(b) if so, the details thereof 1 

THE MfNISTE.R OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM-
PANY AFFAIRS (SHRI ARIF MOHAM. 
MAD KHAN) : (a) and (b): The Stheme 
of incentives for Industrial Development 
of backward areas had been revised in 
April J 9~3. Tb~ details of the Scheme 
had been circulated, vide Press Not,e dated 
27.4.83, copies of which are available in 
Parliaml!nt Library. No new scheme has 
~een finalised as yet. 

• . PautJctpation of Indian Companies in 011 
Exploration 

\65. SHRI K. PRADHANJ: \Vi II 
the Minister of PETROLEUM be pleased 
to state:' . 

'(a) whctllcr Government h~ve recently 
decided to allow some of the Indian com-
panies t.o participate in oil exploration 
'progratDm~ particularly in Bombay High; 

(b) if so, particulars of these com-
panies and whether they have g,ot the 

" necessary' know f\pw, eq~ipment aDd techni. 
cat staff, for undertaking this' venture; 

submitted any scheme to ,the Union (. , 
Government for setting' up industries with ' ,,'(c) whether ~bis would involve any 
th~ ~elp of non-resident Indians working" foreign collaboration or import of equip-
in the, various Gulf couotrtes ; and ' 'ment,or personneJ; 

, f' 


